National Company Law Tribunal
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL

COMPANY LAW TRIBEUNAL ON 22.02.2018
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C.P. No. 148/ALD/2017 C.P. No. 175/ALD/2017

Shri Shubham Agarwal for the petitioner Company. Shri Kuldeep
Singh proxy for the OL representing the Central Government.

It 1s reported that OL has filed its report in the present matter.
However, the representation affidavit of the R.D is still awaited. Therefore,
a further opportunity is granted to the R.D. for filing the same by serving an
advance copy to the petitioner counsel.

The matter to be listed on 16 March: 2018.
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